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0A.858/99 dt.11-6-1099

Order

Oral order (per Hon. Mr. Justice DH Nasir, VC)

Heard,
‘ 1, Mr. S. Ramakrishna Rao, learned counsel for the

‘ applicant, seeks permission to withdraw the present
. W

OA, Parnrmssim gotnt

2. Hence, the OA is disposed of as having been

withdrawn, No cg¢gsts.

—— kb oo

(H. Rajeridrd Prasad) (D.H. Nasir)
Membe r{aAdmn.) Vice Chairman
|
1 J
5 Dated : 11 June, 1999 A- }
Dictated in Open Court fﬁ:&x‘ .
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